02.04.2025 PRONOUCEMENT OF JUDGMENT

COURT NO. 29
HON"BLE MS.JUSTICE SHALINDER KAUR

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?2

AT 10:30 AM

1 BAIL APPLN. 672/2024
MONU @ SANDEEP ... Petitioner
Through:  Ms. Dolly Sharma, Adv.

Versus
STATE (NCT OF DELHYH) ... Respondent

Through:  Mr. Raghuinder Verma, APP for State with
SI Vishan Kumar, ANTF, Crime Branch.
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